NATIONAL COMPANY LAW TRIBUNAL

DIVISIONAL BENCH

CHENNAI

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNAI
NATIONAL COMPANY LAW TRIBUNAL, HELD ON 20/3/2017 AT 10.30 AM

PRESENT: SHRI K. ANANTHA PADMANABHA SWAMY, MEMBER-JUDICIAL
SHRI Ch. MOHD SHARIEF TARIQ, MEMBER-JUDICIAL

APPLICATION NUMBER
PETITION NUMBER

NAME OF THE PETITIONER(S)
NAME OF THE RESPONDENT(S)

UNDER SECTION

:TCP/57/2016
: T.O. Abraham
:Cavunal Rubber Estates (P) Limited and 5 others

: 111, 397/398, 402, 403, 406 and Schedule XI

S.No. Name (in Capital)

Represented by Signature

4> /f - (sHA

NS Lpw CHArBLRS

2 SevdEEe (U e

(Bv> PARI SHanknR-

?Jf lfw e i

ORDER

Shri Sandeep Kumar, proxy representing counsel for petitioner present. Ms. K
Usha, counsel for R3 present. Counsel for petitioner submitted that they have
served notice on R6 by way of newspaper publication and sought time for filing
the affidavit to show the proof of sending and effecting notice. Time extended at

request. Put up on 28.03.2017 at 10.30 A.M.

Y

(Ch. Md. Sharief Tari (K.Anantha Padmanabha Swamy)
Member (Judicial) Member (Judicial)




